75 Written Answers

(¢) by when the proposal is likely
to be implemented?

THE MINISTER OF STATE IN
"THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) 145086.

(b) and (¢) A system for attracting
the attention of the driver in case
of the alarm chain being pulled was
desigmed by Research Designs and
Standards Organisation, Lucknow but
the same could not be adopted ag the
system was largely dependent on the
driver’s discretion for stopping the
train and was therefore not consider-
ed satisfactory for stopping the train
in an emergency.
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$[Occupation of railway lang near
Varanasi City by unauthorised
persons

1004. SHRI SHYAM LAL YADAYV:
‘Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that the
land Dbelonging to the railway in
Mohalla Jolalipur Teliyana near the
Varanasi cify station hag been occu-
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pied by some unauthoriseq persons;

and

(b) if so, what action Government
propose to take in the matter]

W AFTET § usw w3t (A fm
e ) c (F) ST g

(@) smfuga &7 § F=97
Tt & faeg wEsifaF ofwe (fafa-
faeg =T FF FT Fr degAr wfy-
fmaw, 1971 & T=awig I3@HAT FT FII-
FE AT AT T

4

+[THE MINISTER OF STATE IN _

THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) Yes.

(b)Eviction proceedings under the
Public Premises (Eviction of Un-
authorised Occupants) Act, 1971 have
been instituted against the encroach-
ers.] L el

Demonstration by suburban commuters
at Bombay V.T. and Dombivali Stations

1005. SHRI K. N. DHULAP: Will
the Minister of RAILWAYS be pleased
to state:

(a) whether Government's atten-
tion hag been drawn to the recent
violent demonstrations by the subur-
ban communters at Bombay V.T. and

Dombivali Stations of the Central
Railway;
(b) if so, what are the demands;

and

Government have
take to mieet

(¢) what steps
taken or propose to
them?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) and (b)
Due to cancellation of Karjat local
on 26-5-1978, commuters assaulted
Motormen and Railway staff at Bom-
bay V. T. and set fire to a coach. On
12-6-1978 there wag dislocation of
suburban and long distance trains due
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